ITEM NO.104 COURT NO.12 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 1000/2015

PRABHU SINGH Appellant(s)
VERSUS

STATE OF UTTAR PRADESH Respondent(s)

Date : 08-10-2026 This appeal was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA
HON'BLE MR. JUSTICE SHREE CHANDRASHEKHAR

For Appellant(s) : Mr. R.Anand Padmanabhan, Sr. Adv.
Ms. Astha Tyagi- 2368, AOR
Mr. Dinesh Chander Trehan, Adv.
Ms. Nishtha Tyagi, Adv.
Ms. Shaini, Adv.
Mr. Mrigank Chaudhary, Adv.

For Respondent(s) :Mr. Abhishek Saket, Adv.
Mr. Sudeep Kumar- 2779, AOR
Ms. Manisha, Adv.
Ms. Rupali, Adv.

UPON hearing the counsel the Court made the following
ORDER
1. Heard learned senior counsel/ learned counsel
appearing for the parties.
2. Arguments concluded.

3. Reserved for order/ judgment.

(NISHA KHULBEY) (ANU BHALLA)
COURT MASTER (SH) COURT MASTER (NSH)
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